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No. DJA/Trg./I-lRl\/112069/2026/gin 3' . 04*“ August, 2026
To

P“H@“P“~“

. The Ld. Principal District & Sessions Judge, Central, THC

. The Ld. Principal District & Sessions Judge, North-West, Rohini

. The Ld. Principal Dist1ict& Sessions Judge, East, KKD
The Ld. Principal District & Sessions Judge, North-East, KKD

. The Ld. Principal District & Sessions Judge, North, Rohini
The Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC Act) (CB1), RADC
The Ld. Principal District 8:. Sessions Judge, New Delhi, PHC

. The Ld. Principal District & Sessions Judge, Shahdara, KKD
The Ld. Principal District 8: Sessions Judge, South-West, Dwarka

l0. The Ld. Principal District & Sessions Judge, South, Saket
~/ifThe Ld. Principal District 8:. Sessions Judge, West, THC
l2. The Ld. Principal District & Sessions Judge, South-East, Saket

Sub.: Training Programme on Human Resource Management and Personal Financial
Planning for Judicial Officers (Optional).

Respected Sir/Madam,

As per the approved Training Calendar for the year 2026, the Delhi Judicial Academy
shall be conducting a ‘Training Programme on Human Resource Management and
Personal Financial Planning for Judicial Officers (Optional) for Mixed Group of DI-IJS 8:
DJS Officers on 22"“ August, 2026 at the Delhi Judicial Academy.

The nomination list of Judicial Officers for the aforesaid prograimne is enclosed as
Annexure ‘A’. The schedule ofthe programme shall be communicated in due course.

It is requested that nominated Judicial Ofiiceis posted in your district may kindly be
communicated about their nomination in the aforesaid programme through your good office.

In case any Officer requires exemption from attending the programme, the Ld. Officer
may move application in advance through the concerned Ld. Principal District & Sessions
Judge. If the exemption is required on urgent basis, intimation to that effect may be sent to the
Academy through e-mail, followed by a fonnal application duly forwarded by the concerned Ld.
Principal District & Sessions Judge. Attention of the nominated officers may also be drawn to
the exemption guidelines issued by the I-lon’ble High Court of Delhi vide Letter No. 7097-
7110/DHC/GAZ./G-3/2023 dated 10.10.2023, whereby it has been directed that exemption of
nominated Judicial Officers from attending training programmes shall be considered only in
case of extreme exigency such as medical condition etc. along with documentary proof.

The nominated Judicial Officers may kindly be advised not to list any judicial work for
22"" August, 2026, so that litigants and lawyers are not inconvenienced. In case some judicial
work has already been listed, it may be preponed or adjourned accordingly, to the extent
possible.

With regards,
Yours faithfully,

Encl.: As above - -.
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IOFFICE OF THE PRINCIPAL DISTRICT & SESSIONS

JUDGE WEST DISTRICT, TIS HAZARI COURTS : DELHI r

No. g§7ldo?P/c§z.$/Fzgdssuzozs Dated Delhi the 0615'/was |
Copy forwarded for information and necessary action to:-

1. The concerned Judicial Ofilcers of West District, Tis l-lazarl Courts, Delhi.
2. The Officer lncharge, Pool Car, Tis l-lazari Courts, Delhi.
3. For uploading on centralized Website through LAYERS.

iavfi
(Harish Kumar)

Officer-ln-charge (Judicial Branch)!
District Judge (Commercial Court)-04

For Principal District & Sessions Judge (West)
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Nomination List for Human Resource Management and Personal Financial Planning
for mixed group ofDHJS & DJS Officers

Si.
No.

Name of Officer
(Mr./Ms./Dr.)

on '
22nd August, 2026 I I

IALPHABETICALLY)

Present Posting No District Place ofIPosting

_ DHJS T ‘ ‘
;_s Abhishek Goyal” ASJ,(PTC)N y_a _, Central . THC P T
IO Abliishek Srivastava ChT A_SJ +Special Judge (POCSOT/l_gg ' East 030*’ KKD
U) Ajay Gulati-II H g g (Special Judge (PC Act) (Cl573l)__ <n—-U‘: RouseAvenue
-2- Aukit Mehta 11>C/J =-i U1g g Central THC
U! lDeepti Devesh C ASJ(SFTC) I ‘ ass Delhi PHC P
6 Devendra Kumar Sharma Special Exclusive Court/Special Judge 8 W,

NDPS ‘ Rouse Avenue

€4 -J Divyang Thalcur ASZJ (POCSO) g 1 ll West THC
O0 Gunnohzina K_.aur Z Judge In-charge, Mediation Centre __ New Delhi ‘ P1-ici‘
KO I-la1jyctSingh Bhalla I C POLC 1 2? Rouse Avenue

»_- Q Manika ,_, P ASJ (POCSO) g 7 4 South I I I Saket
;_- 1- Manish Gupta H T District Judge (Commercial Court) 2 North-West , Rohini
v—~ !\) lyianu Goel Kharb P ASJ (rrsc) (POCSO) North T Rohini P
l—- DJ Pooran Chand _ District Judge (Commercial Court) u-A p-1 Central THC
r—- -#- Richa Gusain Solanlci South-EastDistrict Judge *--‘I if Salget
lis Sanjay khanagwal N W lg District Judge 7 W South-WestLA Dwarka
is Sanjeev Kr. Malhotra Special Judge (PC Act) (CBI) O0 Rouse Avenue

Satyabrata Panda West‘-ASJ (SFTC)_ P THC
13 siiiipi M Jsiiif ASJ i South-West IO\ Diwarka

V19 Shiv Kumar _Z ASJ_(li'l‘C) P West - lgIQ THC
20 lShivali Bansal ASJ W C South-Westl'-7 Dwarka
21 Swati Gupta-I 1 ASJ (rrc) g I South-West Dwarka
2%, _\[aibhavll\/lehta ASJ (rise) (POCSO) ‘_i “ South~Wcst P _g Dwarka
23?, Vij eta Singh Rawat H Special Judge (PC Act) (CB1) 11 Rouse Avenue

DJS T W
24 Abhay Choudhary W l g WIM First Class _9 Shahdara KKD

25 Akanlcsha Garg Principal Magistrate, JJB-VI East Complex,
__ _g g 7 __ Vishwas Nagar

Family Court

26 Anjali Singh JM First Class (NI Act) ; 3 5 New Delhi _ PHC
\_,- '27 Ankit Karan Singli Jl‘vllFirst Class 8 I West ' Tue

28 Anmol Nohria JM First Class 2 North-Eastj KKD
29 Anshul Agnihotri JM First Class (NI Act) _y I ll South _ Saket

130 Archita Garg fig JM First Class(NlAct)W P 6, South (fit Saket
\,/31 dlislialaifl C C JM First Class (Digital Traffic Court) West- l THC

Chhaya Tyagi JM First sass (Mahila Court) l 2, South Saket33,
33 Deepika _ __g JM First Class (Digital Traffic Court)" Central J rue
34 Gowri Reghunath JM First”Class g I10 Central I THC
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Namc of Officer
(Mr./Ms.lDr.)

Present Posting N0 District Place of POSfII‘lg

I-Iala Quamar i Civil Judge 1 1” Ccntralwn TI-IC
Isha Thakur )_ JM First Class (Digital Traffic Court) 1 New Delhi ) lfl-IC

l Kahkashan Jatiii JM First Class (Mahila Court) L4 Central THC
Kapil Gupta Full Time Secretary, DLSA ) _ _ East ) TKKD
Kawa1Singh ) 7 H ) Z _JM First Class ___ 10 South-Ea7st_ Saket
iMaril5}_n Joanna Khakha * IMFirst Class (Mali_il_a Court) 3 1 Sou_t_l_1-East ff Saket
Mayank Singlial TM First Class (Digital Traffic__Court) South-West Dwarka
Medha Arya” JSCC-ctim-ASCJ—ct1)xr1-Q1 T New Delhi _ j )PI-IC
lNaina Gupta ) _ ACJM South-Wcst_ Dwarka
lNa1itlini Garg it JMFirst)Cl)ass(l5igita1Traffic Court) _ South-East 7; Saket
Navdeep"Gupta ~ T IM First Class Act) \ 2 Central THC

Neelmani Shanna H JM First Class_(N1 Act) 4 F South-West D“’aFl£'s1

Neha Barupal
Joint Registrar (Judl.), DI-IC to work as
Member Secretary, e-DI-{CR Project & 1

if SIJVAS Cell_
DHC

Ne1Ta Goel _ CT” ' JM First Class (Mahila Court)____5 rt ~ __M No h West Rohini
lNeha Shanna Full Time Secretary, DLSA O ) Saket
NishatBangarhZ U JM First Class >-A Central T TIjC
Nishtha Mehtani _ _ JM First Class (NI Act) ___ _ North-East KKD
Tayal Siriga1Dhall C _ JR/1 First Class ‘~O Tac
Poorva Mehra JM First Class (NI Act) |_A Sakct
ljrema Rai _ J.\'l First Class IQ KKD
Ravisha Sidana JM First Class (NI Act) O\ THC
Renu Chaudhary AC]M (Special Acts) ‘ Central THC
Rishabh Tanwar Full Timc_§ecrctary, DL§_A North 7__ Rohini
swam C J .\/1 First Class -l>~ North-West Roliini
lSayesha Cliadha _ Z JM First Class i_ O0 THC
I Shiva Parashar ) JM First Class (NI_Act) _ A Saket

_ _Sli_r_addl1a Srivastaira 7 Z _J;\Zl First Class KO THC
_ Sukriti Singh Full Time Se_cretary,l5LSA __) Shahwdaraw Ti KKD
Sunil Khatri _ JM Firs! Class (NI Act) ) Rohini
Surathi Sethi) JM First Class (NI Act) ) _ N M H W2“) West T F THC
Surbhi sharma __ _,I_l}/l First Class (Nl Act) . 8 , S9utl_1;E=1='-t Sass‘,
ZTan;nay BaTliam i IM First Class *(1_\1iiAi¢t) 3_ West C A THC
Tuhina_l\/lardi )_ W _ Relicvingl,\£F*C/Civil Judge)" South i Saket
Vaibliav Galg W i __ JM First Class _ 1 1 Central C THC
Vaibhay Pratap Singh 3 _____ _ Civilludgem 1 Cl5l,°,}5'_D¢lhi l . PHC
Wanshiltg Mehta l JM First Class (NI Act)_ 4 New Dellti l PHC


